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PlaD to achieve milk w,. by 1914-85 
• 854. SHRI M. RAM GOPAL 

REDDY: Will the Minister of AGRI-
CULTURE be pleased to state: 

(a) whether Government have fixed 
the milk output target of 38 million 
tonnes by the end of 1984--85; 

(b) if so, whether Government have 
drawn any plan to achieve the target; 
and 

(c) if so, the details thereof? 

THE MINISTER OF ,SrrATE IN 
THE MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
<i+:IRI R. V. SWAMINATHAN): (a) 
Yes, Sir. 

(Ib) and (c). Some of the important 
schcll'les are 0) cross-breeding of 
non-descript cattle; (Ii) improvement 
of indIgenous breeds of cattle and 
buffaloes through selective breeding; 
(iii) a large scale cattle-cu:m-dairy 
development programmes of "Opera-
tion Flood II" inc1uding improved 
processmg and marketing facilities to 
provide remunerative return to cattle! 
buffalo owners; (iv) use of frozen 
semell under a Central sector scheme 
for financial assistance to states for 
accelerating the adoption of frozen 
semen technolgy; (v) A Central sec-
tor scheme for scientlfic development 
of selected gaushalas; and (vi) Inten· 
sive Cattle Development Projects nnd 
Xey Village Blocks being implement-
ed by States to increase milk produc-

tion by providing all necessary inpUta 
and services simultaneously . 

Shelters tor Landless persons 

*S56 SHRI ATAL BIHARI VAJ-
PAYEE: Will the Minister of 
WORKS AND HOUSING be pleas .. 
ed to lay a statement showing: 

(a) the State-wise progress of pro-
viding house-sites and shelters for 
landless persons in rural areas; and 

(b) the steps being taken to ex-
pedite the programme specially in 
Union Territories? 

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND WOR· 
Ks AND HOUSING (SHRI BHISH-
MA NARAIN SINGH): (a) A state-
reent is laid on the table of the 
Sabha in respect of the scheme for 
provision of ho~ sit s sidy 

:for house construction for landless 
workers in the rural areas. 

(b) The scheme, which is m the 
State Sector, forms part of the 20. 
Point Programme of the Prime Mi-
nister and also the Minimum Needs 
Programme of the Sixth Five Year 
Plan (1980-85). The Sixth Plan 
envisages allotment Of house-sites for 
~  lakh families and finanClal assis-
tance for house construction to 36 
lakhs ~a11 ili s at a total cost of Rs. 
353.5 crores. 
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